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Villupuram-Katpadi section of Sout-
hern Railway during these years
was :—

1959 — 4
1860 — 5
1961 — Nil
(upto

20-3-61)

(¢) Causes of these derailments
WwWere . —

Failure of Railway Staff — 6

Failure of Mechanical
Equipment — 3
B Total 9

(d) Remedial measures, an indica-
tion of which has been given in the
‘Review of Accidents’ supplied to the
Hon'ble Members along with the
Budget papers, continue to be taken
by the Railway Administration to re-
duce the incidence of accidents,

Over-Bridge at Thana

2064. Shri Assar: Wil the Minister
of Railways be pleased to state:

(a) whether it is a fact that a preg-
nant women dide on the 11th March,
1961 in an accident while crossing the
Railway line in Thana;

(b) whether it is a fact that accl-
dents often take place on that spot as
there is no over-bridge to go to city;

(c) whether it is a fact that several
representations have been made to
Railway Authorities and Railway
Minister also in this regard; and

(d) if so, what decision has been
taken by the Railway Authorities
about the construction of over-bridge
there?

The Deputy Minister of Rallways
(Shri S. V., Ramaswamy): (a) Yes,
not on 11-3-1961 but on 10.3.1961.

(b) No, Sir, A foot over-bridge
exists at the Kalyvan end of station
connecting all the platforms for use
of the bona fide passengers. There
were three cases (two in 1960 and one
in 1961) where trespassers were
run over and killed.
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(¢) Yes, Sir. Representations have
been received by the Central Railway
Anthorities.

(d) Provision of an additional foot
over-bridge across, all the railway
lines is under consideration. If this
scheme is approved by the Railway
Users’ Consultative Committee and
necessary funds become available, the
work will be taken up in the year
1962-63. A proposal has also been re-
ceived from the C.P.W.D, for an over-
bridge on the Eastern Express High-
way, near Kpori Colony, Thana, at
mile 19|20-21. The scheme will be
planned for execution if the Road
Authority agrees to bear their portion
of the cost according to the extent
rules and indicate the year when they
would be able to provide funds.
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